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REPORT DATED 25-04-2023 OF THE TELANGANA STATE POLLUTION
CONTROL BOARD (RESPONDENT NO.2) IN OA NO. 90 OF 2021 FILED BY
SRI.JALAGAM NAVEEN KUMAR AGAINST THE POLLUTION PROBLEMS OF
PARBOILED RICE MILLS LOCATED IN KOMARABANDA (V), KODAD (M),
SURYAPET DISTRICT.

It is to submit that Sri.Jalagam Naveen Kumar, Komarabanda (V), Kodad (M), Suryapet
District has filed OA No. 90 of 2021 in the Hon'ble National Green Tribunal (NGT),
Southern Zone, Chennai against the pollution problems caused by parboiled rice mills
(11 Nos) located in the area.

The TSPCB has submitted status report dated 08.03.2023 before the Hon'ble NGT.

The Hon'ble NGT has reviewed the matter on 10.04.2023 and posted the matter on
28.04.2023.

In this regard, the following is submitted:

1. The status of the Respondent Rice mills regarding operation of parboiled rice

activity are as given below:

S. Name & Address of the Operation status regarding
No. industry parboiled activity

1 | M/s. Raja Rajeshwara Parboiled | Not carrying out steamed rice activity
Rice Industries & Exports Ltd., |and carrying only raw rice milling
Sy.No. 185/5, Komarabanda (V), | activity.

Kodad (M), Suryapet District (R4)
The industry vide letter dt.02.03.2023
submitted that they are operating raw
rice. miling only and operate steamed
rice, under intimation to the Pollution
Control Board. (Annexure — I)

2 | M/s. Sri Venkateshwara Rice | Not carrying out parboiled activity and
Industries Pvt Ltd, Sy.No.242/4, | carrying only raw rice milling activity.
Komarabanda (V), Kodad (M),
Suryapet District (R5) The industry vide letter dt.02.03.2023
submitted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure — II)

3 | M/s. Laxmi Ganesh Parboiled Rice | Not carrying out parboiled activity since
Industries, Sy. No. 230/1A, | last eight months and carrying only raw
Komarabanda (V), Kodad (M), | rice milling activity.

Suryapet District (R6)
The industry vide letter dt.02.03.2023
submitted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
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S. Name & Address of the Operation status regarding

No. industry parboiled activity
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure — III)

4 | M/s. APR Rice Industry, Sy.No.242 | Not carrying out parboiled activity and
& 243, Komarabanda (V), Kodad | carrying only raw rice milling activity.
(M), Suryapet District (R7)

The industry vide letter dt.02.03.2023
submitted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure — IV)

5 | M/s. Sri Bhuvaneshwari Parboiled | Not carrying out parboiled activity and
Modern Rice Mill, Sy.No. 230/1A & | carrying only raw rice milling activity.
230/2, Komarabanda (V), Kodad
(M), Suryapet District (R8) The industry vide letter dt.02.03.2023

submitted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure - V)

6 | M/s. Raja Rajeswari Parboiled Rice | Not carrying out parboiled activity and
Industries, Sy. No.  193/1, | carrying only raw rice milling activity.
Komarabanda (V), Kodad (M),

Suryapet District (R9) The industry vide letter dt.02.03.2023
submitted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure — VI)

7 | M/s. Sri Kanakamahalaxmi SICK
Parboiled Rice Mill, Sy.No.185/2,

185/3, 185/4 & 185/5 The industry is sick since more than 2

Komarabanda (V), Kodad (M), | years and nrgt in operation.

Suryapet District (R10)

8 | M/s. Sri Padmalaya Parboiled Rice | Not carrying out parboiled activity and
Industry is located at Sy.No. 232, | carrying only raw rice milling activity.
Komarabanda (V), Kodad (M), |
Suryapet District (R11) The industry vide letter dt.02.03.2023

submitted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure — VII)

9 |M/s. Sri Raghavendra Swamy | Not carrying out steamed rice activity
Parboiled Rice Industry, Sy.No. |and carrying only raw rice milling

234/1 & 242/4, Komarabanda,
Kodad (V&M), Suryapet District
(R12)

activity.

The industry vide letter dt.02.03.2023
submitted that they are operating raw
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S. Name & Address of the Operation status regarding
No. industry parboiled activity

rice milling only and operate steamed
rice, under intimation to the Pollution
Control Board. (Annexure — VIII)

10 | M/s. Sri Venkata Lakshmi Parboiled | Not carrying out parboiled activity and
Rice  Mill, Sy. No. 243, | carrying only raw rice milling activity.
Komarabanda (V), Kodad (M),
Suryapet District (R13) The industry vide letter dt.02.03.2023
submitted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure — IX)

'M/fs. Sri Venkataramana Parboiled | Not carrying out parboiled activity and
{ Modérn Rice Mill, Sy No. 230/1A & | carrying only raw rice milling activity.
230/2, Komarabanda (V), Kodad
(M), Suryapet District (R14) The industry vide letter dt.02.03.2023
submitted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure - X)

2. The Board has reviewed the above 10 operating responding industries on

27.02.2023. Presently, as these industries are operating only raw rice milling
activity, these industries were informed that the consents wouid be amended
accordingly. However, the representatives of the industries stated that the
industries are carrying out only raw rice milling activity, they may restart
parboiled rice milling activity any time as per the orders received from the Civil
Supplies Department of the State Government. Further, they informed that the
industries have all the systems to carryout parboiled rice activity including
pollution control equipments. They informed that they would give an
undertaking stating that the prior intimation will be given to the Board before
starting the parboiled activity.

. Accordingly, the industries have submitted an undertaking to the Board on
02.03.2023 stating that they will give prior intimation before starting the
parboiled activity (Annexures -I to X).

. The Board will carryout monitoring of boiler emissions and ETP as an when these

industries start parboiled activity.
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It is submitted that the Board will monitor the industries regularly for the compliance
of conditions / directions issued to control water & air pollution.

Place: Nalgonda.
Date: 25-04-2023.

v O\
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ENVIRONMENTAL ENGINEER

ENVIRONMENTAL ENGINFER
T.S. Pollution Control Boc.:d,

Regional Office, Nalgonda.

3 Finna s T
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GSTIN : 36AACCR7479P120 9845610343 : P.A.
CIN ; U15338TG1999PLC032050 9949096296 : E.R.
RAJA RAJESWARA pARBOILED RICE INDUSTRIES & EXPORTS L4,

M.D. p_

Kodad (M), Suryapet Dist. (T.S.)
E-mall : raja.rajeswara@yahoo.com

e : Lhate O loz ' 2093

To

»

The Environmental Engineer, Voemeg &laodm Soedl,
T.S. Pollution Control Board,
Regional Office, Nalgonda.

Sir,

1. Presently we are operating raw rice milling only. Whenever, we operate steamed rice
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount perding from the State Government we are facing
financial problem, so that we are not laid metal roads/CC roads.

3. We will lay metai roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 25.03.2022, which is valid upto
20.03.2023. We will submit extended Bank Guarantee within 10 days.

./]
e A\
peS -
%v
X For Raja Raj Parboiled Rice
jeswara 0i
2 Industries & Expatts Ltd.,
% *""’"f\n' rtr!?%"

N
@ Managing Dier~tor
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GST No.36ABGFS6171H1ZX

SRI VENKATESWARA RICE INDUSTRIES Pvt.Ltd.,

KOMARABANDA (V) KODADA - 508 206.,Suryapeta Dist.(T.S.)
NEELA SATYANARAYANA
M.A L B.LSC
Cell : 9848180229

e-mail © syri2239 @ gmait.com

To, egmze ~§;vn‘_:=ﬁt_ .‘
P remaly WG . TS
The Environmental Engineer, 5 B o0, SO0, ||
1.5. Poflution Control Board, ¢ gy G |
Regional Office, Nalgonda. 02 HAR m
| \ - ‘
Sir, BQ ................. 5..--..--—-—-"”

1. Presently we are operating rew rice milling only. Whenever State Government reguires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. We will install Bagfilter within 2 months.

3. We have submitted Bank Guarantee of Rs.1,00.000/- on 17.03.2023, which is valid upto
15.02.2024 (BG No0.2018123BG0000011, dated 16.02.2023).

For Sri ¥enkatacyors Rice industies Pvtltd,

gne Kv

Ruthoriszd|Sjgnature
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7 MILL : 98483 73783

LAKSHMI GANESH
PARBOILED RICE INDUSTRIES

KOMARABANDA (V), KODAD (M), Nalgenda Dist, (T.S.)
P.V.R.: 9848382783 Avula RamaRao: 9848422455

Ry Qe ©2 V0212023

To,

The Environmental Engineer,
T.S. Pollution Control Board,
Regional Office, Nalgonda.

Sir,

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. We have submitted Bank Guarantee of Rs.1,00.000/- on 02.03.2023 which is valid upto
28.02.2024 (BG No.03291IGL0O000821, dated 28.02.2023).

umc‘r ek \:.-u oo e ey Sy

W”dh &




GST NO. : 36ABKFA5438L121

G P R RICE INDUSTRY

Anaexuve ~ N

Cell : 98481 35062
9848297599
9553597599

—_— —

Sy. No : 243, H.No. : 5-191, Komarabanda (V), KODAD - 508 206, Suryapet Dist. T.S.

Tol J " "“““‘ FaSL SN --__" - /'.. ArEjh
. ‘ (@robah eromodho. Aufos.
The Environmental Engineer, i Al
1.5. Pollution Cantrol Board, 0i2 MAR 2029
Regional Office, Nalgonda.
! d0o 15

Sir, —— __

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled

activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing

finandial problem, so that we are not laid metal roads/CC roads.

3. We will lay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 25.03.2022, which is valid upto

22.02.2023. We will submit extended Bank Guarantee within 2 days.

i 3
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Mg. Partner : Challa Saidaiah
Komarabanda, KODAD - 508 206. Naigonda Dist.

Ref. No. Date 03|51 2293

To, s Duboss Sosw, |
The Environmental Engineer, [

T.S. Pollution Controf Board, | 0:2 MAR 2029 -
Regional Office, Nalgonda.

Sir,

1. Presently we are operating raw rice milling only. Whenever State Government reguires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboited
activity, we will inform to TSPCB, Regicnal Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing
financial problem, so that we are not laid metal roads/CC roads.

3. We will lay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 22.03.2022, which is valid upto
22.02.2023. We will submit extended Bank Guarantee within 2 days.

AN >
X S !
-0 For Sri Bhuvaneswari Porboiled
\ Modem Rice Mil
I ner
K Managing Partne
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A.P.G.S.T. No. NLG/08/1/2501/96-97-12-8-36 Cell : 9848822830
CST No. NLG/08/1/1429/96-97-1-8-96

FGL No. 1248/27

Raja Raj eswari Parhoiled Rice Industry
TORTIES0 wROPONY O 'aoécg o

Managing Partners : Kesa Venkateswarlu, O. Srinivasa Flao
Komarabanda, KODAD - 508 206, Suryapet Disl., Telangana.
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To, (Frobas srompdt-o. 3giTos.
]
The Environmental Engineer, 032 MAR 478
T.S. Pollution Control Board,
Regional Office, Nalgonda. ! Bo...-y}“-*—"
e

Sir,

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Naigonda.

2. Due to custom milling amount pending from the State Government we are facing

financial problem, so that we are not laid metal roads/CC roads.
3. We will lay metal roads / CC roads within 3 months period.
4. We will install separate energy meter to APCE within 3 months period.

ﬂod Rice
5. We have submitted Bank Guarantee of Rs.1,00.000/- oaasﬂim%ﬁﬂ"h\]mzd upto

industry
20.03.2023. We will submit extended Bank Guarantee within 10 days.

D) BNZAY

Managing Partnet
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APGST No. NLG/08/1/2531/96-97 TN

CST No. NLG 08/01/1435/96-96
FGL No. 2/97

SRI PADMALAYA PARBOILED RICE INDUSTRY

Komarabanda, KODAD - 508 206, Nalgonda Dist., A.P.

M.P. : Voruganti Venkata Brahmmam, Goparapu Mahesh

To,

The Environmental Engineer,
T.S. Pollution Control Board,
Regional Office, Nalgonda.

Sir,

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiied
activity, we will inform to TSPCB, Regionaf Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing
financial problem, so that we are not laid metal roads/CC roads.

3. We will lay metal roads / CC roads within 3 months period.
4. We will install separate energy meter to APCE within 3 months period.

5. We have submitted Bank Guarantee of Rs.1,00.000/- on 01,03.2023 which is valid upto
28.02.2024 (BG No.03291IGL0001021, dated 01.03.2023).

\ 9
Az’?’“ Y & & ‘? $or Sri
~ "%\ %’b - , 1
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\AF'G No. HYR/08/2/2307/9293

CST Ko, NHYR/08/2/1350/82-93 Bhanu ; 98484 62236

FGL No.: 039/92 Mill - o8ss7t7eg
@7 SRI RAGHAVENDRA SWAMY PARBOILED RICE INDUSTRY
Ll @ oemaos maaﬁammmaml@

BR0B008. BSats 50820601730%3)&3359
ﬁﬁhbﬁ6$#§.aﬁ%5¢ﬁﬁﬁﬁﬂ5uxmmGoomoﬁ@;psﬁcag

Date : o?,lcs}%m

To, | | @roBas oo > ML
The Environmental Engineer, \ 02 MAR m \

1.S. Pollution Control Board,
Regional Office, Nalgonda. : : ‘1% .................. -

Sir,
1. Presently we are operating raw rice milfing enly. Whenever, we operate steamed rice

activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing
financial problem, so that we are not laid metal roads/CC roads,

3. We will lay metai roads / CC roads within 3 manths period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 25.03.2022, which is valid upto
W\ 22.02.2023. We will submit extended Bank Guarantee within 2 days.

5. We will doing sprinkling of water on approach road through tanker regularly.
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GSTIN : 36ABHFS1773Q12F Cell : 9848822768, Fh : 08683-257254 (M), 255125 (B}
e-mail: svipbrm_kodad @gmail.com

SRI VENKATA LAKSHMI PARBOILED RICE MILL

Komarabanda, KODAD - 508 208, Suryapet Dist., T.S.
Managing Partners : &, Satyanarayana, K. Brahmaiah.

&) Aoses e slabeseone] DR sned

SN0, SHRE - S08 206, DR 23R,

Ref: Date m’f ©3 )%”}
To, - "'—_"_"__:'_"-_.T——;_';‘_ ‘z."'*;'i_'_" =
The Environmental Engineer, o LR il
1.5, Pollution Control Board, @.ogd&: momo ~uﬁ‘°=
Regional Office, Nalgonda.
(12 MAR 2023

Sir, = {o SR 2  [—- -

|

" #

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing
financial problem, so that we are not laid metal roads/CC roads.

3. We will lay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 19.04.2022, which is valid upto
12.04.2023. We will submit extended Bank Guarantee within 15 days.

A )
k.Zﬁ & re
%
€ ot 4



i ___@ Aﬂﬂ@

Mill : 255257, 256257
STD: 08683 2 Fies 253302

Sri Venkata Ramana Par Boiled Modern Rlcc Hiu

Managing Partners : Yada China Venugopal Rao, Challa Saidaiah
Komarabanda, KODAD 598 206, Na!gonda Dzst (A P}

The Environmental Engineer,
T.S. Pollution Contro! Board,
Regional Office, Nalgonda.

Sir,

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled miiling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing
financial problem, so that we are not laid metal roads/CC roads.

3. We will fay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 02.03.2023 which is valid upto
22.02.2024 (BG No.03291IGL0001121, dated 01.03.2023).

T AY
D{“Z"’;/J A
X %0 led
Q?\ \ . Sri Venkaid anws parbol
)( Meﬁe’“ R;{;ecnd Sbﬂé ‘“\
16-!.4-. (62 Nanagifig pariner

TIN No. 28780113628 CST No.NLG/0B/1/1142
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Item No.1:
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
(Through Video Conference)
Original Application No. 90 of 2021 (SZ)
IN THE MATTER OF:

Naveen Kumar Jalagam,

Telangana
... Applicant(s)
Versus
State of Telangana and Ors.
...Respondent(s)
Date of hearing: 10.04.2023;

CORAM: - P

HON’BLE Smt. JUSTICE PUSHPA SATHYANA%}’AN&'IUDICIAL MEMBER
HONBLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

For Applicant(s): Mr. G. Stanly Hebzon Singh.

For Respondent(s): Mrs. Renukadevi represented
Mrs. H. Yasmeen Ali for R3.
Mr. T. Sai Krishnan for R2.
Mr. Muralidhar Reddy for R4 to R9, R11 to R14.
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ORDER

1. The second report of the Telangana State Pollution Control Board
states that all these industries are not operating the boiler and
carrying out only the raw rice milling activity and that is the
reason for the Pollution Control Board not conducting the stack

emission test.

2. The learned counsel appearing for the private respondent
industries is also not able to:say whether they are not operating
fully or they suspended the parboiling activity only for some

tme.

A
i

3. So, we direct'both the counsels appearing for the Telangana State
PollutioniControl Board as well as the privatezespondents to get
appropriate instructions. If the private respondent industries are
not doing the parboiling operation, it is;open to the Pollution

Control Board to amend theéi€onsent granted accordingly.

4. For getting appropriate instructions” and filing their response,
post the matterion 28.04.2023.

Smt. Justice Pushpa Sathyanarayana, JM

Dr. Satyagopal Korlapati, EM

O. A. No0.90/2021 (SZ),
10t April 2023. Mn.

Page 2 of 2



	39d2ecb463a5c6d2f5e62b6f393830742e4f33466e11192db707a192f990e7ac.pdf
	39d2ecb463a5c6d2f5e62b6f393830742e4f33466e11192db707a192f990e7ac.pdf
	39d2ecb463a5c6d2f5e62b6f393830742e4f33466e11192db707a192f990e7ac.pdf

